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(1) 1DBI BANK

IDBI BANK LIMITED

Retail Recovery Department, IDBI Bank Ltd, Rustomjee’s 0-Zone, Shop No.7,Laxmi Singh

Complex, Near Goregaon Flyover,MTNL Office, Goregaon(W) Mumbai Pin : 400062

NOTICE UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND

PUBLIC NOTICE

Before the Central Government
Maharashtra Region
In the matter of the Companies Act, 2013, Section 13(4) of

ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (the SARFAESI Act)

Notice is hereby given to the below mentioned Borrower(s) and Mortgagor(s)/Guarantors that the Borrower mentioned in below table
were sanctioned financial assistance by IDBI Bank Ltd. (IDBI Bank), by way of Home Loan / Mortgage loan. Pursuant to the sanction
of the said financial assistance, necessary loan and security documents were executed by Borrower's/Mortgagor's. The said
financial assistance has been secured, inter alia, by mortgage by deposit of title deeds of the properties mentioned in below table. As
the Borrower have defaulted in repayment of the said financial assistance in terms of the Loan Agreement (s), the account of the
Borrowers have been classified as non-performing assets (NPA) in the books of IDBI Bank in terms of the guidelines issued by
Reserve Bank of India (RBI) from time to time. In view of the defaults committed by the Borrowers, IDBI Bank, vide it's letter, has
declared the financial assistance together with interest and other moneys, to have become immediately due and payable by the
Borrowers and called upon the Borrowers to pay to IDBI Bank the said sums together with further interest thereon till payment or
realization, at the contractual rate as stated in the said letter. The amount is due and payable by the Borrowers to IDBI Bank, along

AND

Companies Act, 2013 and Rule 30(6) (a) of the Companies
(Incorporation) Rules, 2014

In the matter of Rajlaxmi Metals Private Limited (CIN-
U28910MH1981PTC023746) having its registered office at
Gala no 3, Shiley Industrial Estate, Udyog Nagar, Goregaon (W),
Mumbai, Maharashtra 400062, Petitioner

Notice is hereby given to the General Public that the company
proposes to make application to the Central Government under
section 13 of the Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Company in

with furtherinterest thereon at the contractual rate till payment/ realization.
Necessary notice was issued/served by IDBI Bank. Under section 13(2) of the SARFAESI Act at the respective addresses of the
Borrower(s)/Mortgagor(s) by "Registered post with Acknowledgement Due” which was returned un-served, In view of the aforesaid,
this public notice is issued in compliance with Proviso to Rule 3 (1) of the SARFAESI Rules.
Please note that you shall not transfer or otherwise (other than in the ordinary course of your business) any of the Secured Assets,
without prior written consent of IDBI Bank, failing which you shall be liable for an offence punishable under section 29 of the
SARFAESI Act.We invite your attention to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem
the secured assets.In the circumstances, Borrower (s) /Mortgagor (s) is, once again, requested to pay the aforesaid amount within
sixty days from the date hereof failing which IDBI Bank, as a secured creditor shall be entitled to enforce its security interest, under the
provisions of the SARFAESI Act as also under any other law as available to IDBI Bank for realising its dues.

terms of the special resolution passed at the Extra ordinary
general meeting held on 21 November 2024 to enable the
company to change its Registered office from "State of
Maharashtra" to "State of Gujarat".

Any person whose interest is likely to be affected by the
proposed change of the registered office of the company may
deliver or cause to be delivered or send by registered post of
his/her objections supported by an affidavit stating the nature of
his/her interest and grounds of opposition to the Regional
Director, Everest 5th Floor, 100 Marine Dirve, Mumbai 400002,

S. | Name of the borrowers / Demand  |Demand Notice Mortgaged Property Communication Maharashtra within Fourteen days from the date of publication of
No. | Mortgagors/Guarantors Notice Date |Amount (Rs) Address Address this notice with a copy of the applicant company at its registered
— - — office at the address mentioned below:
1 |Anil Panjabrao Zunjade & 106122024 | 16,39,585/- | F no 402, bldg -4 Yogi Niwas, Type h46/3, Ordanance || Rajlaxmi Metals Private Limited., 3, Shiley Industrial Estate, S. V
Padma Anil Zunjade Patels Prayosh Com Mahatma | Ectate Ambernath (W), Road, Goragaon (West), Mumbai-400062.
Jyotiba Phule Nagar, Ambernath | yiaarashtra 421502, For and on behalf of Rajlaxmi Metals Private Limited
(W), Maharashtra - 421501. (Mr. Darshak Savla)
2 | Ramkrishna Lakshman 30.11.2024 75,71,664-- | 1.Fno 1304, 13th fir Vaishnavi | B/804, Vrindavan Palms, Date: 26/11/2024 ’ Director
Choppalli & Parvati R Choppali Heights, Vill Kolivali Kalyan Behind Aarti Place: Mumbai DIN - 00166042
West, Thane, Maharashtra -421301 Nagar, Wayale Nagar,
2.Fno 508, 5th fir b Bldg no 4 Kalyan West,
Sarvodayasquare, Com Vill Chikloli Maharashtra - 421301
Ambernath West, Maharashtra - 421501. fgggngé\’i kELAP\RN\Jg
3 | Ramkrishna Lakshman 30.11.2024 28,58,698.00 | Flat no B 401, 4th flr, Sai Balaji | 1. B1304, Vaishnavi Heights, Opp
Choppalli & Venkata Surya Apartment, Gokul Nagari RD, Agarwal Colle, Gandhare Road, Loan Collection & Recovery Department - Mumbai Division
Lakshmana Rao Choppalli Kalyan West, Maharashtra -421301 Kalyan Wes.t, Maharashtra-421?01 The Federal Bank Ltd. Loan Collection & Recovery Department -
2, B/804, Vrindavan Palms, Behind Mumbai Division, 134, 13th Floor, Joly Maker Chamber I,
Aarti Nagar, Wayale Nagar, Kalyan Nariman Point, Mumbai-400021
West, Maharashtra - 421301 E-mail : mumlicrd @federalbank.co.in,
" - - Phone : 022-22022548 / 22028427
4 | Rakesh La'ltklumar 02122024 | 27,30481- E'ﬂ‘ N°--2%525f“:;5|g°gi3h&e: ‘9’;';8 ﬁf?”"::F'd@’kMQI""é‘ CottgeKai | | GIN - L65191KL1931PLC000368, Website : www.federalbank.co.in
Ramrakhiyanil Baani oom 10.1953-1356,Block A-978, ala landlr fura Lamp Sale Notice for Sale of Movable Assets Under Hypothecati
Rakesh Ramrakhiyani Kailash Colony,Ulhas Nagar-E-421005 | Road UasNagar-421005 lae. otice or. ale of Moval .el ssets Un er. vpol ecation
- Notice is hereby given to the public in general and in particular to the
5 | Vishaka nitin Mahimkar, 08.09.2023 17,77,212-  |F 405, Saish Plaza, Azdegaon, Opp |- 12 OmSai Prabhat, opp St Nary borrowers and Guarantors that the below described movable
Pratik nitin Mahimkar & Gharda Circle MIDC Circle, school, Vishnu Nagar, Dindayal properties hypothecated/charged to the Federal Bank Limited
i i ivali R, Dombivali West, Maharashira 21202 (Secured Creditor) will be sold on “As is where is”, “As is what is”,
Chinamani K Narkar %:;2:,‘;2';;%&21201 - —— - and “Whatever there is” basis on 17/01/2025, for recovery
2.0Id Chikalwadi, Bratia Hospital, | [ 2 19,35, 323.00 (Rupees Nineteen Lakhs Thirty Five Thousand Three
Reju Mangaji Chawal, Mumbai, Hundred Twenty Three Only) as on 17/01/2025, along with further
Maharashtra - 400007. interest, charges and cost thereon due to The Federal Bank Limited
- o -1 | (secured creditor) till realization from 1) M/s Shree Krishna Mobility
6 | Rupesh Bapu Sakpal, 19122023 | 2426405+ 70117 th Floor, B - Wing, BLDG . FlatNo.30, Ristkent Apt, Chiki § | B0 Limited, 2) Mrs. Bharati Jayesh Makwana and 3) Mr.
Pratindya Rupesh Sakpal & No. 2, Harmony Orchid Petels P.ada,lTllsgaon RoadINear Jayesh Ratilal Makwana. The Reserve price for hypothecated
Manoj Basudev Sakpal Ambience CHSL, Naware NGR | Siddhivinayak Hosptal, Kalyan, vehicle will be Rs. 17,45,000/- (Rupees Seventeen Lakhs Forty-
Rd, Ambernath, Maharashtra - Maharashtra - 421501, Five Thousand Only) and the earnest money deposit for
hypothecated vehicle will be Rs. 1,74,500/- (Rupees One Lakh
43501, Z.Room‘No. 162.21A,Jalgda\eIChawI, Seventy-Four Thousand Five Hundred Only).
Near Chintamani Nandir, Shivji —_ _
Nagar, Anbemath st Naharashta - 2150, Ashok Lovi detsd""gt':" ':_thhe‘ztetveg'c'e_ Viodei N
shok Leylan , Bo e — Goods Carrier, Model No.-
7| JagdshKumar Panchvati | 08.11.2024 | 11480681 |FlatNo. D30T, Laxmi Castelo | 1.UG Romm Mo HHLSECE | || pa1520/57 1 CC, Registration No. — MH47BL2158, Chassis No. -
Fashion & Mrs. Devi Bopele, Tal - Karjat, Raigad, Kalambol Colony, v Mumbdi MB1ASRHDXPENH7069, Engine No. - NHEZ410341 with
Maharashtra - 410101. Maharashira - 410218, Manufacturing of 2023 (Only Horse without body).
8 | Legal Heris of Late 10.12.2024 | 17,66,454- |F No 101, 1 st Floor, BLDG No. 14, |Plotno162, RoomNo. 103, Kanséi | [ For detailed terms and conditions of the sale. please refer to the
Ravindra Yeshwant Sawant Srishti Hills Com Gulmohar Srishti |College Road Nr Kamsai College, link provided in the website of The Federal Bank Ltd. i.e.
CHSL, Ambernath East, Ambernath Thane, Maharashira - https://www.federalbank.co.in/web/guest/tender-notices
Maharashtra - 421503 4150 For, The Federal Bank Ltd.
Pradeep Sekhar R

Dated: 03.01.2025, Place: Mumbai

Authorized Officer,IDBI Bank Ltd

Associate Vice President (LEGAL)
(Authorised Officer under SARFAESI Act)

Date : 03/01/2025

(A Scheduled Commercial Bank)

JANA SMALL F|NANCE BANK Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Regional Branch Office: Modi Plaza, Office No.704/705, Mukund Nagar, Swargate, Opp. Laxminarayan Cinema Hall, Pune-411037.

E-AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI| ACT. The Borrower in
particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on "AS IS WHERE IS BASIS" and
"AS IS WHAT IS BASIS" on the date as prescribed as here under.

Name of Original

Present Outstanding

Date & Time of

Earnest Money

Date and

Sr. | Loan Account Date of Date of ; Reserve Price in A d ; Last date TIME & Place for
Borrower/ Y . f balance as on Inspection of Deposit (EMD) in | Time of I N
No. Number Co-Borrower/ Guarantor 13-2 Notice | Possession 02.01.2025 the property INR INR E-Auction submission of Bid
1 . Rs.7,27,474.30 (Rupees |  22.01.2025 04.02.2025, before 05.30 PM
1) Balasaheb Patil, Seven Lakh Twenty 09:30 AM Rs.90,000/- Rs.9,000/- 05.02.2025 Jana Small Finance Bank Ltd.,
30479630000478 | 2) Bhamabai Balasaheb | 08.05.2023 | 09.09.2023 | Seven Thousand Four ' to (Rupees Ninety (Rupees Nine @ Modi Plaza, Office No.704/705, Mukund
Patil Hundred Seventy Four Th d Onl Th | 11.30 AM | Nagar, Swargate, Opp. Laxminarayan
atlle and Thirty Paisa Only) |  05:00 PM ousand Only) | - Thousand Only) Cinema Hall, Pune-411037.

Details of Secured Assets: All that piece and parcel of Land Totally Admeasuring about 450 Sq.ft.and situated at Milkat No.47 B, Mukkam Post, Tihre Pirtakli Solapur-413002 and Bounded by: At East: House

of Bapu Patil, At West: Road to Gram Panchayat, At North: House of Somnath Thite, At South: House of Lakshman Thite.

Sd/- Authorized Officer, Jana Small Finance Bank Limited

The properties are being held on "AS IS WHERE IS BASIS" & "AS IS WHAT IS BASIS" and the E-Auction will be conducted 'On Line'. The auction will be conducted through the Bank's approved service provider
M/s. 4 Closure at the web portal https://bankauctions.in & www.foreclosureindia.com. For more information and For details, help, procedure and online training on e-auction, prospective
bidders may contact M/s. 4 Closure; Contact Mr. Arijit Kumar Das Contact Number: 8142000725. Email id: info@bankauctions.in/ arijit@bankauctions.in.
For further details on terms and conditions to take part in e-auction proceedings and any for any query relating to property please contact Jana Small Finance Bank authorized officers Mr. Manoj Thakur
(Mob. No.9822396792), Mr. Dilshad (Mob. No.8433508759), Mr. Ranjan Naik (Mob. No.6362951653). To the best of knowledge and information of the Authorised Officer, there are no encumbrances on the properties.
However the intending bidders should make their own independent inquiries regarding the encumbrances, title of property put on prior to submitting their bid. No conditional bid will be accepted. This is also a notice to the
above named Borrowers/ Guarantor's/ Mortgagors about e-auction scheduled for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with up to
date interest and ancillary expenses before the date of auction, failing which the property will be sold and balance dues if any will be recovered with interest and cost.

Date: 04.01.2025, Place: Pune

d@ 3im agier
Bank of Baroda

Navi Mumbai Regional Office :405, 4th Floor, Platinum Techno Park, Opp.Karnataka Bhavan,
Behind Raghuleela Mall, Vashi-400702. « Email: recovery.navimumbai@bankofbaroda.co.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES AND MOVABLE PROPERTIES

PENDIX IV-A [Provision to Rule 8(6) and 6(2)]

E-Auction sale notice for sale of Inmovable assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with provision

PUBLIC NOTICE

The notice is hereby given to public at large
that my clients father Mr. Gordhandas
Bharkhda was owners of Shop No.06, New
Delight Co-op. Housing Society Ltd.
Chandavarkar Road Borivali (W) Mmbai-
400092 holding 5 Shares bearing
No0s.326 to 330 (Both inclusive) under
Share Certificate N0.66. He had gifted the
said shop to his son Vinodrai Gordhandas
Bharkhda. The said shop is transferred in
the name of Vinodrai Gordhandas
Bharkhda in society records and he is the
present owner of the shop and member of
society. The said Vinodrai Gordhandas
Bharkhda had applied for transfer of the
said share in his name and issuance of
duplicate Share Certificate No.66. If any
person has any objection for the transfer of
the said shares in favour of said Vinodrai
Gordhandas Bharkhda and issuance of
duplicate Share certificate No.66 may
contact the undersigned within 14 days
from the date of publication hereof failing
which it will be construed that there is no
objection forthe same.
Asutosh Shukla
Advocate High Court,
Room No. 10/A, 2ND Floor, Kala Ghoda
Building, 59, V.B.Gandhi Marg, Kala
Ghoda, Fort, Mumbai-400023

The general public is hereby informed
that MR. ASHOK @ ASHOKKUMAR
MORESHWAR PATIL is 50% owner of
below mentioned property and willing to sell
the said property to me i.e., MR. JITENDRA
RAMAKANT CHAURASIYA If anybody is
having any objection, claim, interest, dispute
for the above intended sale transaction, he/
she/ they may contact me with the
documentary proof substantiating his/ her/
their objections/ claims/ details of dispute/s
within fifteen (15) days from the date of this
publication, failing which, I, MR. JITENDRA
RAMAKANT CHAURASIYA will proceed to
complete the sale transaction with the said
owner, as if there are no third party claims/
objections /disputes in respect of the
schedule property, thereafter no claims/
objections/ disputes will be entertained.

SCHEDULE OF PROPERTY
ALL THAT piece and parcel of land Bearing
Survey No. 74, Hissa No. 2, C.T.S
No. 1888, Area Adm. 961 Sq. meters as
per 7112 extract out of total 1922 Sq.
Meters & Area Adm. 1235.8 Sq. meters
as per property register card out of total
2471.60 Sq. Meters, situated at, Village
Erangal, Taluka Borivali, Mumbai Suburban
District. Sd/-

Advocate Mr. Jitendra Chaurasiya
Address: A.C.B.A, 3rd Floor, M.M. Court,
Andheri (East), Mumbai — 400 069.
Email Id: jituraj4@gmail.com,

Contact No. +91-9820843385

PUBLICATION NOTICE

DUE ON 28/11/2024 or thereafter.

IN THE HIGH COURT OF JUDICATURE

ATBOMBAY

Interim Application No. 18232 of 2022 IN
First Appeal No. 1048 of 2022

THE NEW INDIAASSURANCE CO. LTD.

Appellant
through Advocate : SANDEEP S.
JINSIWALE.

Versus
SUBHASH SHYAM BODEKAR & ANR.
Respondents
Claim Rupees

T0
R.NO.1: SUBHASH SHYAM BODEKAR,
R/AT : ROOM NO. 64, WORLI
KOLIWADA, BEHIND GOLFA TEMPLE,
NEAR DATTA MANDIR, WORLI,
MUMBAI 400 030.
Applicant has made an application as
mentioned in the copy of the Application
that the applicant has preferred an appeal
bearing the aforesaid number to this
Hon'ble Court against the decree passed
by the CHAIRMAN, MACT, MUMBAI in
MAC APPLICATION NO. 314 OF 2014 and
where it has been ordered to issue notice to
the Respondent/s. Applicant prays that the
execution of the decree of the Lower court
may be stayed pending the disposal of the
FirstAppeal No. 1048 of 2022.
The said application came up for hearing
on the 24/02/2023 and order has been
passed and accordingly you are given
notice that you either in person or through
an Advocate of this court should appear in
this court on 28/11/2024 or thereafter and
should show cause as to why the order for
staying the execution of the decree of lower
court should not be passed, as per the
application of the applicant. If you fail to
appear and to show cause as aforesaid,
the order will be passed as per the
application of the applicant or as may be
deemed fitand proper by the Court.
Witness SHRI. S. V. GANGAPURWALA
(ACTING) & SHRI. DEVENDRA KUMAR
UPADHYAYA, Chief Justice at Bombay
aforesaid this 24th day of February, 2023 &
05th day of September, 2024.

Clerk

Section officer

By order of the Court

For Deputy Registrar

www,freepressjournalin

Corrigendum Notice

This is with reference to the public notice
dated 08.12.2024, published in the Free
Press Journal (Page 15) and Navshakti
(Page 12) on 08.12.2024, concerning Palavi
Dealers Private Limited.Under Column No.
11 (Last date of submission of claim), the
date mentioned should be read as
07.01.2025 instead of 07.08.2023.All other
terms and conditions of the said public

notice remain unchanged.
Sd/-
Umesh Balaram sonkar
Liquidator of Palavi Dealers Private Limited
IBBI Reg. No. IBBI/IPA-001/IP-P-02619/
2021-2022/14043

PUBLIC NOTICE

Our clients (i) Mrs.Sadaf Imran
Khan & (ii) Mr. Imran Igbal Khan
intends to purchase and/or acquire the
ownership right of Commercial Shop
No.4, adm 254 sq.ft. (carpet) on the
Ground Floor, “A” wing “Holy-view
Co-Op Housing Society Limited”
situate at 64 & 52 /76 J.B.Shah Marg,
1st Chinchbunder Road, Khadak,
Mumbai-400009 “More particularly
set out in the schedule hereunder”
from Mr.Syed Ahsan Askari Abedi
being absolute owner thereof.

Any and all persons claiming an
interest in the said Shop or any part
thereof by way of sale, gift, lease,
inheritance, exchange, mortgage,
charge, lien, trust, possession,
easement, attachment or otherwise
howsoever are hereby required to
make the same known, in writing
alongwith documentary proof thereto,
to the undersigned, within 15 (Fifteen)
days from the date hereof, failing
which, the claim of such person(s)
will be deemed to have been waived
and/or abandoned.

SCHEDULE OF PROPERTY:
Shop No.4, adm.254 sq.ft.carpet
area, on the Ground Floor,“A”wing
“Holy-View Co-Op.Housing Society
Limited” Situate at 64 & 52/ 76,J.B.
Shah Marg, 1st Chinch Bunder Road,
Khadak, Mumbai-9, together with
Five Share of Rs.50/- each bearing
Dist No.26 to 30 (both inclusive)
under Certificate No.006, having C.S.
No.1679 of Mandyvi Division.
Date:4-1-2025, Place: Mumbai.

Sd/- Sajjad H.Patel-Patel Associates
Advocates & Legal consultants,
Office No.4/5,Grd. Floor, 40,
E.M.M.Road, Khadak, Mumbai-9.

IN THE HIGH COURT OF
JUDICATURE AT BOMBAY
TESTAMENTARY AND INTESTATE
JURISDICTION
PETITION NO. 1982 OF 2024
Petition for Probate of the Last Will and
Testament dated 2nd day of March,
2022 of Jayashree Jaywanth Kini
adult, Widower, Hindu, Indian inhabitant
of Mumbai Occupation: Retired Bank
Employee, who was residing at the time
of her death at D5, ABlock, Jnaneshwari
Apartment, Vitoba Temple Road,
Mangalore, Dakshina Kannada,
Karnataka 575001 .... Deceased
B. Ashok Shenoy Aged: 64 years,
occupation: Retired Bank Employee,
Hindu, Married, Indian Inhabitant,
Residing at D5, A Block, Jnaneshwari
Apartment, Vitoba Temple Road,
Mangalore, Dakshina Kannada,
Karnataka 575001. (Being the Sole
Executor of the Will of the Deceased
abovenamed) .... Petitioner
CITATION

To,

All concerned

If you claim to have any interest in the
estate of the above named deceased
you are hereby cited to come and see
the proceeding before the grant of
Probate of the Last Will and
Iggtzament dated 2 Day of March,

In case you intend to oppose the grant of
Probate of the Last Will and
Testament dated 2" Day of March,
2022. You should file in the office of
Prothonotary and Senior Master a
caveat within 14 days from the service of
this citation upon you.

“You are hereby informed that the free
legal service from the state legal service
Authorities, Hi%h Court Legal Service
Committees, District Legal Service
Authorities and Taluka Legal Service
Committees as per eligibility criteria are
available to you and in case, you are
eligible and desire to avail the free legal
service, you may contact any of the
above Legal Service Authorities/
Committees.”

WITNESS: SHRI DEVENDRA
KUMAR UPADHYAYA

Chief Justice at Bombay aforesaid,
This 26th day of December, 2024
Sd/-

For Prothonotary and Senior Master
Sd/-

Sealer

This 31st day of December, 2024

ONE POINT LEGAL SOLUTIONS
(MAH-LF-320/2022)

Address: Advocate for Petitioner
Email Id. : painaresh6@gmail.com
Mobile:-9850822472

Advocate Code No. 124489

0. S. Registration No: 17713/2019

Notice is hereby given to the general pub-!
lic that my client, Mrs. Raziya Ayub Shaikh,
wife of Mr. Ayub Mubarak Shaikh, has applied
to MHADA for the transfer of BMC Tenement/
Room in Chawl No. 76, Room No. 708, Motilal
Nagar No.1, BMC Colony, Goregaon (West),
Mumbai - 400104 (hereinafter referred to as
“the said Room”) in her name. The said Room
was gifted to her by her husband, Mr. Ayub
Mubarak Shaikh, through a Gift Deed dated
25.09.2024, and she is desirous of completing
the transfer in her name.

The chain of ownership of the said Room is
as follows:

1. Mr. Ayub Mubarak Shaikh purchased the said
Room from Mrs. Manda Uttam Salunke through
an Agreement dated 31.07.2002.

2. Prior to this, Mrs. Manda Uttam Salunke
purchased the said Room from Mr. Rajaram
Sitaram Karekar via an Agreement for Sale
dated 08.05.2001.

3. Mr. Rajaram Sitaram Karekar had earlier
purchased the said Room from Mr. Abrar Haji
Mushtaq Khan Bhati via an Agreement dated
31.07.1989, who was the original Principal
Tenant/Allottee.

Any person having any claim, objection, loan,
or interest in respect of the said Room is hereby
requested to submit their claim in writing to the
undersigned within 15 days of the publication of
this notice. Failing this, my client shall proceed
with the transfer of the said Room in her name,
and no claims will be entertained thereafter.
Place: Mumbai
Date: 04.01.2025 Sd/-

Adyv. Santosh L. Devlekar

This is to inform the public at large that
Mr.Syed Ahsan Askari Abedi, owner of
Shop No.4, adm 254 sqft. (carpet) Ground
Floor, “A” wing, “Holy-view Co-operative
Housing Society Limited” Situated at 64
& 52 /76 J.B.Shah Marg, 1st Chinch Bunder
Road, Khadak, Mumbai-400009, has lost
and/or misplaced the following original
documents of Shop No.4, (i) Agreement
dated 15th December 2005, duly registered
with Sub Registrar office Mumbai, Between
Mr.Jehangir Mohamedali Bhagat and Mrs.
Karima Jehangir Bhagat and Mrs.Nazma
Firoz Lakdawala. (ii) Deed of Transfer
Dated 19th June 2010, duly Registered with
Sub-Registrar under Sr.No.BBE-1/4635 of
2010 between Mrs.Nazma Firoz Lakdawala
& Mr.Syed Ahsan Askari Abedi (iii) Original
Share Certificate of Holy View Co-op.Housing
Society Limited certificate Bearing No.006
In respect of five share bearing Distinctive
No.26 to 30 (both inclusive) issued by society.
Mr. Syed Ahsan Askari Abedi has made Lost
Report No.158172 0f 2024 on 31-12-2024 with
Dongri Police Station. If any person/s found
the aforesaid documents or any of them, are
hereby requested to hand over to the above
named person at the below given address.
Date:4-1-2025, Place: Mumbai.
Mr.Syed Ahsan Askari Abedi
Room No. 23/24, 2nd Floor,
Ramzanali Building, Samuel-
Street, Dongri, Mumbai-400009.

PUBLIC NOTICE

DUE ON 05/12/2024 or thereafter.
IN THE HIGH COURT OF JUDICATURE
AT BOMBAY
Civil Application No.1577 of 2016 IN
First Appeal stamp No. 23521 of 2015
Commissioner for Employees'
Compensation and Judge, Third Labour
Court, Thane. Application (WCA)
n0.206/C-53 of 2011
THE NEW INDIAASSURANCE CO. LTD.,
Appellant
through Advocate : POONAM MITAL.
Versus
MR. TANAJI MARUTI SAKHARE & ANR.
Respondents
Claim Rupees

TO
R.NO.1 R/AT: MR.TANAJI MARUTI
SAKHARE, INDRA NAGAR, PARSIK
KHAREGAON, KALWA, THANE.
Applicant has made an application as
mentioned in the copy of the Application
that the applicant has preferred an appeal
bearing the aforesaid number to this
Hon'ble Court against the decree passed by
the Commissioner for Employees'
Compensation and Judge, Third Labour
Court, Thane in Application (WCA) no.206/
C-53 0f 2011 and where it has been ordered
to issue notice to the Respondent/s.
Applicant prays that the execution of the
decree of the Lower court may be stayed
pending the disposal of the First Appeal
stampNo.235210f2015
The said application came up for hearing on
27/06/2016 and order has been passed and
accordingly you are given notice that you
either in person or through an Advocate of
this court should appear in this court on
05/12/24 or thereafter and should show
cause as to why the order for staying the
execution of the decree of lower court
should not be passed, as per the application
of the applicant. If you fail to appear and to
show cause as aforesaid, the order will be
passed as per the application of the
applicant or as may be deemed fit and
proper by the Court.
Witness SHRI. D.H. WAGHELA & SHRI.
DEVENDRA KUMAR UPADHYAYA, Chief
Justice, at Bombay aforesaid this 27th day
of June, 2016 & 26th day of April, 2024.

Section officer

By order of the Court

to rule 8(6) and 6(2) of the security interest (Enforcement) Rules, 2002. For Deputy Registrar
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable Mortgaged/ Charged to the Secured Creditors, possession
of which has been taken by the Authorized Officer of Bank of Baroda, Secured Creditors, will be sold on As is where is, .As is what is and Whatever there is basis for recovery of below mentioned
account/s. The details of Borrower/s / Guarantor/s/ Secured Asset/s / Dues / Reserve Price/ e-Auction date and time, EMD and Bid Increase Amount are mentioned below- BR'HANMU M BAI
Sr. Name & Address of Borrower/s /Guarantor/s Description of the immovable property with known Total Dues Date & Time | (1) Reserve Price & Status of Property
Lot encumbrances, if any of E i (2)EMD A of p i Inspecti MAHANAGAR PALI KA
No. the Property (Constructive | date and Time
(3) Bid Increase / Physical)
Amount EXECUTIVE ENGINEER (TRANSPORT) WESTERN SUBURBS
1 |Borrower : Mr. Satish Prahladrao Sawale Equitable mortgage of property situated at office | Rs.12,45,531.95 | 22.01.2025 |1.Rs.98,91,000/- | Constructive | 17.01.2025 .
Guarantor : Mrs. Sonali Satish Sawale no.10,1st floor,Bldg no.1, Ambica shopping centre, | As on 31.12.2024 | 02.00PM TO | 2.Rs.9.89,100/- 11.00 AM TO E-Tender Notice
Address-NL 5 27 02 Sector 3, Plot No 13 Kalpataru Sector-8, samadhan Corner, Near Rajiv Gandhi Flyover, | plus, other 6.00 PM |3.Rs.10,000.00 2.00 PM
Association, Nerul-400706 ghalseU—Z,ANeruls(‘\}I;/),aglag/itl:/lumbai—400706 chargers thereon Tender Document No Tender ID No. 2024 MCGM_1132675_1
uilt Up Area-581.36 Sq - - - - — -
Encumbrance known to bank- Nil Name of Organization Brihanmumbai Municipal Corporation (BMC)
2| Borrower : Faizan Ibrahim Multani Equitable mortgage of property situated at Flat No.102,  Rs.40,05,358.68 | 22.01.2025 |1.Rs.31,64,000/- Physical 17.01.2025 Subject Supply of Automated Diesel Storage tank for
Co-Borrower : Mrs. Mehjabeen Faizan Multani 1st Floor, Building No. E3, Arihant Anshula Building, | As on 31.12.2024 | 02.00PM TO | 2.Rs.3,16,400/- 11.00 AM TO f
Address-Flat No1701, C Wing, Dosti Elmore Bldg, Dosti Survey No67/1&68, Village Ghot, Taloja, Tahsil-Panvel, | plus, other 6.00 PM |3.Rs.10,000.00 2.00 PM various garages under EX'Eng' (Tr) W.S.
Planet North Shil Thane-400612 Dist- Raigad-410208. Carpet Area- 404 Sqft chargers thereon Tender Scrutiny fee Rs 6,600.00 + (18% GST)
Encumbrance known to bank- Nil
8 [Borrower : Pundalik Harishchandra Nagarkar Equitable mortgage of property situated at Flat No.3, 1st | Rs.13,07,893.98 | 22.01.2025 |1.Rs.16,20,000- | Physical | 17.01.2025 Bid Security Deposit/ EMD Rs 17,400/-
Co-Borrower : Mrs.Jayashri Pundalik Nagarkar Floor, Shri Sai Darshan Apartment Co-op Hsg Soc Ltd, | As on 31.12.2024 | 02.00PM TO | 2.Rs.1,62,000/- 11.00 AM TO Date of issue and sale of 03/01/2025 from 11:00 hrs
Address- Nr.Hanuman Mandir,At- Wavarle, Post-Wavarle, |Karjat-Murbad Rd, Suyog Nagar Marg, Survey No.63/0, | plus, other 6.00 PM |3.Rs.10,000.00 2.00 PM tender
Karjat Tal-Karjat, Dist- Raigad-410201 Plot No.1 to 3 of Village-Dahivali Turf Need, Tehsil-| chargers thereon -
Karjat, Dist-Raigad-401201 Last date & time for sale of|10/01/2025 upto 16:00 hrs
Super Buil Up Area- 600 Sgft. tender & Receipt of Bid Security
ncumbrance known to bank- Nil Deposit
4 | Borrower : Charanjit Puranchand Bhatnager Equitable mortgage of property situated at Flat No.103, | Rs.21,22,422.54 | 06.02.2025 |1.Rs.18,90,000/- | Constructive | 17.01.2025 . .
Co-borrower : Mrs.Jayashree Charanijit Bhatnagar 1st Floor, D wing, Allwyn Complex, S. No.31, Hissa No.1, | As on 31.12.2024 | 02.00PM TO | 2.Rs.1,89,000/- 11.00 AM TO Submission of technical and | 10/01/2025 upto 16:00 hrs
Address-Flat No.103, 1st Floor, D wing, Allwyn Complex, | Roha, Tehsil-Roha, Dist-Raigad- 402109 plus, other 6.00 PM |3.Rs.10,000.00 2.00 PM financial Packet (Online)
Near Roha Public School, Roha, Tehsil-Roha, Carpet Area-445 Sqft chargers thereon " "
Dist- Raigad-402109 Encfumbrance knoutlln to bank- Nil ! Opening of Technical Packet 11/01/2025 after 16:05 hrs
5 |Borrower : Mangesh Ashok Mahadik Equitable  mortgage of property situated at Flat|Rs.21,22,422.54 | 06.02.2025 |1.Rs.49,50,000/- | Constructive | 17.01.2025 Opening of financial Packet Will inform later
Co-Borrower : Mrs. Varsha Mangesh Mahadik No.402, 4th Floor, Shree Krishna Homes Co-op. Hsg. | As on 31.12.2024 | 02.00PM TO | 2.Rs.4,95,000/- 11.00 AM TO . . " N .
Address- Room No 3, Om Chaitanya Chawi, Soc Ltd, Plot No.17, Sector-208, Airoli Node, Navi | plus, other 6.00PM |3.Rs.10,000.00 2.00PM Address for communication Office of the Executive Engineer (Tr.) W.S., Opp.
0ld Belapur Road Thane Ganpati Pada, Thane-400605 Mumbai, Dist-Raigad-400708 Built Up Area-550 Sqft | chargers thereon Milan Mall, Milan Subway Road. Off S.V.Rd.,
Encumbrance known to bank- Nil Santacruz (West) Mumbai - 400 054. Ph. 022-
6 | Borrower : Mohd Yunus Md Yakub Khan Equitable mortgage of property situated at Flat No201 | Rs.13,16,174.03 | 06.02.2025 |1.Rs.30,50,000/- | Constructive | 17.01.2025 26182252/53/54 Email - trsg2008 @ yahoo.com
Co-Borrower : Mrs. Najbunanis Mohd Yunus Khan & 202, 2nd Floor, Heritage Plaza, S.No.26/1/A, 28/C, | As on 31.12.2024 | 02.00PM TO | 2.Rs.3,05,000/- 11.00 AM TO Vi f . f bid Ex E Tr. (W.S.) ffi
Address- Flat No-2018202, 2nd Floor,Heritage Plaza, Near | Plot No 18&19, Near Saibaba Temple, Neral Bopele R, | plus, other 6.00PM |3.Rs.10,000.00 2.00 PM enue for opening of bi x. Eng.Tr. (W.S.)'s office
Saibaba Mandir,Neral Bopele Rd,Neral(W), Raigad-410101 | Off Kalamb Neral Rd, Village-Bopele, Neral (W), Tahsil- | chargers thereon i .
Karjat, Dist-Raigad-410101 This tender document is not transferable.
Z'a‘ ’;‘;200;":3“"‘ Up Area--454 Sqft- Super Built Up If any Addendum and / or Corrigendum are issued for the subject e-tender, the
it o202 Bl Up Area-311 Sqft- Super Buit Up details of the same will be published / uploaded on the e-procurement system of
Area-350 Sqft Encumbrance known to hank- Nil Government of Maharashtra (Mahatenqlers)_ (https://mahatenders.gov.in). under
7| Borrower : Mr. Tejas Shrirang Shelar Vehicle No.MH-43-BY-7493 Vehicle Parked | 06.02.2025 |1.Rs.5,22,000~ | Physical | 17.01.2025 Tenders > e-Tenders > Tenders. Prospective Bidders are requested to take the note
Model- TATATIAGO CNG XZ+1.2 RTN BS6 at- BMC Parking, | 02.00PM TO | 2.Rs.52,200/- 11.00 AMTO of the same.
Make Year-2022 4M3un&|'::’|°;;;0’$'3 6.00PM 3.Rs.5,000.00 2.00PM The BMC reserves the rights to accept any of the application or reject any or all
. — — — . . : . . — the application received for above subject without assigning any reason thereof.
For detailed terms and conditions of sale, please refer/visit to the website link hitps://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.com Also, prospective bidders
may contact the Authorised officer on Tel No. 022-27810670 Mobile 9329446003 S‘_j/'
Date: 01.01.2025 PRO/2133/ADV/2024-25 Ex. Eng.(Tr.) W.S. i/lc
Place: Vashi, Navi Mumbai Authorized Officer Let's together and make Mumbai Malaria free
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MUMBAI
Hingorani
stars in Intl
YMCA’s win

International YMCA

powered by captain Sagar
Hingorani’s brilliance
charged past HI-5 ‘B’
winning by a comfortable
44-18 (half-time: 24-10) ina
boys’ U-13 first round
match of the Nagpada
Basketball Association
basketball tournament in
Nagpada. Sagar
consistently found the
basket to top scored with 17
points while, teammates
Anshuman Hooda 12 points
and Moksh K. eight points,
added to the scoreboard.

MUMBAI

Adatrao,
Waghela star
in big win

-

Solid century knocks from
middle-order bats
Siddhant Adatrao 150
runs and Gautam Waghela
112 runs powered hosts P.J.
Hindu Gymkhana to a
massive 113-run win
against Cricket Club of
India in a third round
match of the 108th Spinny-
Purshottam Shield Cricket
Tournament 2024, played
at the Hindu Gymkhana
ground on Saturday.

Sent in to bat, Hindu
Gymkhana amassed a
massive total of 389 for 8
wickets | 45 overs. CCl
made 276 all out.

TENNIS PREMIER LEAGUE | Leads Patriots into semifinals; Hyderabad also in

Sasikumar Shines for Punjab

Irfan Haji
MUMBAI

Punjab Patriots’ Mukund
Sasikumar came up with scin-
tillating performance to out-
class Hyderabad Strikers’
Benjamin Lock in the mens
singles clash of the Tennis
Premier League Season 6 at
Cricket Club of India on
Saturday. He later returned in
the men’s doubles to help
Punjab Patriots prevail with a
score of 51-49 against
Hyderabad Strikers.
However, both the teams
qualified for the semifinals.
Yash Mumbai Eagles and
Rajasthan Rangers also
finished in the top four.
The two semifinals will
be played on Sunday
followed by the final.
Sasikumar holding
"/ current ATP singles
ranking of 367 (career high
229) locked his opponent with
quality tennis to romp to 18-7
win and give Punjab team a 11
point advantage and bring
them back in the contest after
in-form  Strikers’ player
Harriet Dart had defeated
Elina Avanesyan of Patriots 16-
9 in the women’s singles con-
test earlier.
Sasikumar’s effort not only
nullified the deficit of seven
' points but gave his side crucial
) \ . o four points lead going into
i ——— r doubles contests. It was a big
effort against Zimbabwean
Benjamin who is currently
ranked at 157 in ATP rankings.
Big serving Benjamin won
two serve points initially
including an ace and romped

e |

Punjab Patriots’ Mukund Sasikumar plays a backhand
short against Benjamin Lock of Hyderabad Strikers at
Cricket Club of India tennis courts on Saturday.

to 3-2 lead but Sasikaran came
up with answers soon with
solid returns to push
Benjamin out of comfort zone.
An ace, a ferocious return and
some solid long rallies led
Sasikaran to comfortable 9-4
lead at the mid-way.
However, Benjamin con-
tinued to err in long rallies
and had no replies to
Sasikaran’s serves. Even the
vociferous Hyderabad sup-
porters couldnt lift the
Zimbabwean. A powerful
forehand winner stamped
the Indian’s authority with

egory, Hyderabad Strikers’
Dart and Vishnu Vardhan
defeated Elina and Saketh
Myneni of Punjab Patriots
with a score of 14-11. With only
one point separating the two
teams, it was all to play for in
the Men’s Doubles category.
Sasikumar and Saketh Myneni
of Punjab Patriots managed to
clinch a 13-12 win over Vishnu
Vardhan and Benjamin Lock
of Hyderabad Strikers.

Tennis legend and TPL
franchise owner Leander Paes
was in the house obliging fans
one by one with autographs

Yash Mumbai Eagles, Hyderabad
Strikers, Rajasthan Rangers, Punjab
Patriots qualified for playoffs

14-6 lead. Nothing was going
in favour of Benjamin as he
lost both challenges. An ace
followed by a cheaky winner
towards the edge of the line
gave Punjab firm grip on the
game. Benjamin showed his
quality with a scorching fore-
hand winner but Sasikaran
came up with a couple of
more aces to seal the deal.

Earlier, Dart had given
Hyderabad a dream start in
the women’s singles. She
remained upfront in the
whole game and never game
Elina chance of any come-
back. Her serves, placements
and volley play were too much
for Elina on the day and mix of
forehand and backhand
forced errors from the Punjab
player.

In the Mixed Doubles cat-

sfa c’ships |

before the game.

Meanwhile, Gabriela
Knutson of Bengaluru SG
Pipers defeated Cristina Dinu
14-11 in the Women’s Singles
category. Arthur Fery of
Rajasthan Rangers won a
nail-biter against Bernabe
Zapata Miralles, securing a
13-12 victory in the Men’s

Singles.
In the Mixed Doubles cat-
egory, Anirudh

Chandrasekar and Gabriela
Knutson of Bengaluru SG
Pipers  defeated Rohan
Bopanna and Cristina Dinu of
Rajasthan Rangers with a
score of 13-12. In the Men’s
Doubles category, the duo of
Rohan Bopanna and Arthur
Fery beat Bernabe Zapata
Miralles and  Anirudh
Chandrasekhar 14-11.

games

Mumbai, Sunday, December 8, 2024

NoqH

Geographique to
take on Zuccaro

Joe Williams
MUMBAI

The experienced
Geographique is set to take on
the challenge of Zuccaro in
their first-ever faceoff, in the
feature event of the fourth day
of the Mumbai racing season,
scheduled to take place at the
Mahalaxmi Racecourse here
on Sunday.

Geographique, the winner
of the prestigious Teena
Katrak Memorial RW.LT.C.
Ltd Trophy (Gr.2), is poised to
compete in the fourth-grade
race of the day. Known for its
consistency and formidable
track record, Geographique
will aim to maintain its win-
ning momentum.

On the other hand,
Zuccaro, trained by the
renowned Pesi Shroff, will
enter this contest for his
seventh career outing. Despite
showecasing promise in earlier
races, Zuccaro is still chasing
his first graded race victory.
Under Shroff’s expert gui-
dance, Zuccaro could pose a
serious challenge to the sea-
soned Geographique.

With both competitors

bringing unique strengths to
the table, this highly antici-
pated race promises to be the
highlight of the day, captivat-
ing racing enthusiasts at the
Mahalaxmi Racecourse. Don't
miss the excitement on the
fourth day of the meeting.

First Race 2.30pm
Selections

1. The Sir Rahimtoola
Chinoy Trophy (1800m): 1.
Dream Alliance (5), 2. El
Greco (3), 3. Christofle (4)
2. The JSK1 Gaming
Trophy (2000m): 1. Gordon
)5), 2. Dolce Vita (10), 3.
Endurance (3)

3. The Jehangir P Dubash
Trophy (1400m): 1. Pride
Prince (1), 2. Flashing
Famous (8), 3. Celestial (7)
4. The A C Ardeshir
Trophy (Gr.3): 1.
Geographique (3), 2.
Zuccaro (5), 3. Mojito (2)
5. The Ibrahim A
Rahimtoola Trophy
(1000m): Demetrius (9), 2.
Mojo (10), 3. Spirit Bay (8)
6. The Bejan Bharucha
Plate (1200m): 1. Between
Friends (12), 2. Otello (6),
3. Talking Point (1)

D’Souza on a high with
double win in SFL League

Mumbai: D’'Souza Football Academy recorded two victories in
the Mixed Under-9 category at the SFL Football League held at
Celebrations Sports Club on Saturday. Golden Eaglets were first
to fall to D'Souza’s dominance when they lost 0-2. D’Souza were
at it again later in the day after they thrashed Soccerstar Rudra
5-11in an one-sided encounter.

‘She 1s Gold’: Skater Shivanya bags U-9 gold in iOOOm

FPJ News Service
MUMBAI

Upper Primary Municipal
Hindi School clinched the u-15
boys 37-40kg boxing gold when
referees stopped the bout
against Muhammad khatib of
Jankidevi ~ Public  School,
Andheri, while Arjun Rewatkar
of Meridian School, Dombivali
got a unanimous 5:0 verdict
against Ibrahim Kataria of
Christ Church School (ISCE),
Byculla in boys U-11 36-38 kg
category.

Saturday was also the day

when SFA Championships cel-

ebrated “She is Gold” day in
Mumbai with a vibrant array of
activities designed to honour
and empower young female
athletes, coaches, and parents.
Mothers of the athletes engaged
in various activities, including a
talent show and arm-wrestling
competition, while chocolates,
bands, and goodies were dis-
tributed, creating a festive
atmosphere across all the com-
petition venues.

The SFA Championships 2024
Mumbai witnessed an intense
battle between the exponents
of combat sports and those
seeking the thrill of speed on
skates even as the female par-
ticipants, their mothers and
even volunteers celebrated the
“She is Gold” day across various
locations in the city on Saturday.

Boxer Sujit Bind of Chakala

Female athletes,
their mothers and
others celebrated
‘She is Gold’.

—

At the Somaiya Skating ring,
u-9 boys and girls raced their
heart out on inline stakes.
Shivanya Vedwala of Akshara
High School, Kandivali took the
gold medal in girls u-9 1000m
Inline race. Sharanya Rege of

AVM School Bandra West and
Dheeya Dave of Rustomjee
Cambridge International took
home the silver and bronze
respectively.

Rustomjee Cambridge
Internationals Reyansh Mistry
finished first in boys U-9 200m
Inline race while Shaurya
Mhatre of Swami Vivekanand
International and Zeiig Dsouza
of I Global School, Vasai fin-
ished second and third respect-
ively.

BOISAR BRANCH
Rajas Apartment, Boisar-Palghar Road, Boisar, Dist.
Palghar — 401501. Tel No. 02525-272758
Email: Boisar. MumbaiNorth@bankofindia.co.in

| POSSESSION NOTICE [Rule 8 1]

Whereas, (For immovable property)

The undersigned being the Authorized Officer of Bank of India under the Securitization
and Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 and
in exercise of powers conferred under section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 (No. 3 of 2002) issued demand notice dated:
02.05.2023 calling upon the borrower/guarantors — Mr. Sachin Kamla Prasad Gupta &
Mrs. Seema Sachin Gupta to repay the amount mentioned in the notices aggregating Rs.
33,20,075.16/- (Rs. Thirty Three Lakh Twenty Thousand Seventy Five and paisa Sixteen
Only) plus further uncharged interest thereon within 60 days from the date of the said
notice.

The borrower/guarantors having failed to repay the amount, notice is hereby given to the
borrower/guarantors and the public in general that the undersigned has taken Physical
Possession of the property described herein below under Section 13(4) of the said Act read
with rule 8 of the said rules on the 05th day of December of the year 2024 pursuant to
order passed by Chief Judicial Magistrate, Thane u/s 14 of SARFAESI Act 2002 in
Criminal M.A. No. 1439/2024 Dated: 07.08.2024.

The borrower/secured debtor in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with property will be subject to the charge of
the Bank of India for an amount of Rs. 33,20,075.16/- plus further uncharged interest
thereon.

The borrower’s attention is invited to the provisions of sub- section (8) of section 13 of
the SARFAESI Act, in respect of time available, to redeem the secured assets.

All that part & parcel of the property being: Flat No. 001, Ground Floor, A-Wing in Building
known as Shree Krishna Complex, Opp. Sector VI, Evershine City, Vasai (East), Dist-
Palghar, Pin — 401208, within the registration district Palghar Sub Registrar Vasai
admeasuring 47.83 sq.mtrs, Built up area, owned by Mr. Sachin Kamla Prasad Gupta &
Mrs. Seema Sachin Gupta. Bounded by: On the North: Shri Sai Apartment, On the South:
Play Garden, On the East: “B” Wing, On the West: Aryan Villa.
Date : 05.12.2024,

Place : Vasai (East)

Sank ot o BO

Relationship beyond banking

Sd/- Authorised Officer,
Bank of India

SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FORTHEATTENTION OF THE STAKEHOLDERS OF PALAVIDEALERS PVT.LTD. (INLIQUIDATION)

B AU SMALL FINANCE BANK LIMITED
INFORMATION NOTICE

The below mentioned Borrowers & Co-Borrowers are informed to remove
their movable assets from the mortgaged property (mentioned in the below
table) which is going to be sold by AU Small Finance Bank Ltd. (A Scheduled
Commercial Bank) through auction proceeding under SARFAESI Act. 2002,
otherwise the movable assets would be transferred to any rented location at
their own cost and they will also be liable for any damage caused during the
shifting, if it is not removed within 15 days. For other queries contact: Mr. Sunil
Bamne - 8422864154 or at nearest branch.

Loan A/c No./Name of

Borrower/Co-Borrower/
Mortgagor/Guarantor

Detail of
Mortgaged Property

doiel db Canara Bank

T TLH ThT ITshHT A Govt. of India Undertaking

ARM BRANCH-1 MUMBAI

*Email :

37, Khsamalaya, Opp Patkar Hall, New Marine Lines, Thackersay Marg, Mumbai-400 020
cb2360@canarabank.com <Tel. (022) 22065 425/ 30 -WEB : www.canarabank.com

SALE NOTICE

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

(Loan A/C No.) L9001060122029046,
Shreenath Dairy (Borrower), Rajendra
Singh Chundawat S/O Singh (Co-
Borrower), Smt. Shushila Kanwar W/O
Singh (Co-Borrower)

Property Situated At- Aaraji No- 1148,
Patta No- 02, Village- Parawal, Nichla
Nohara, Gram Panchyat- Bagol, Teh-
Nathdwara, Dist- Rajsamand,
Rajasthan. Admeasuring 2400 Sq.F.T

NOTICE is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below Described
Immovable properties mortgaged / charged to the Secured Creditor, the Possession / Symbolic Possession of which has been taken
by the Authorized Officer of Canara Bank, will be sold on “As is where is”, “As is what is” basis on below Mentioned in Table for
recovery of dues as described here below. The Earnest Money Deposit shall be deposited on or before below Mentioned in Table. by
way of RTGS / NEFT / Funds Transfer to credit of account of Canara bank ARM 1 Branch Mumbai A/c. No.209272434, IFSC Code

Date: 07/12/2024
Place: Mumbai

Authorised Officer
AU Small Finance Bank Limited

CFM ASSET RECONSTRUGTION PRIVATE LIMITED
Registered Office: Block No. A/1003, West Gate, Near YMCA l_
Club, S. No. 835/1+3, S. G. Highway, Makarba, Ahmedabad,

Gujarat - 380051 Corporate Office: 1st floor, Wakefield House,
Sprott Road, Ballard Estate, Mumbai -400038.

EMAIL: sapna.desai@cfmarc.in and chiranjib.m@cfmarc.in GIN: U67100GJ2015PTC083994
CONTACT: 022 40055280/8879890250/8655623692

APPENDIX- IV-A [See proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES- MR. NARESH BABULALBHANUSHALI

E-Auction Sale Notice for sale of immovable assets under the Securitisation and Recon-
struction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI
Act) read with proviso to rule 8(6) of the Security Interest Enforcement Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrowers and
Guarantors/Mortgagors that the below described immovable properties (Secured Properties) mort-
gaged/charged to the Secured Creditor, the Physical possession of which has been taken by the
Authorised Officer of G P Parsik Sahakari Bank (GPPSB) and subsequently assigned to CFM Asset
Reconstruction Pvt Ltd (Acting in its capacity as a Trustee of CFMARC Trust -1 GPPSB) (the
Secured Creditor) will be sold on “As is where is basis”, “As is what is basis”, “Whatever is
there is basis” and “No recourse Basis” on 09.01.2025 for recovery of Rs.1,75,59,197/-(Rupees
One Crore Seventy Five Lakh Fifty Nine Thousand One Hundred Ninety Seven only) as on
30.11.2024 and further interest and other costs thereon due to the Secured Creditor from Mr.
Naresh Babulal Bhanushali (Borrower/Mortgagor), 2.Mrs. Nisha Naresh Bhanushali (Co-bor-

thoughtful regeneration

.| Liquidation commencement date of corporate debto

(Order received on 07.12.2024)

27.11.2024

.| Name and registration number of the insolvency

professional acting as liquidator

UMESH BALARAM SONKAR , IBBI/IPA-001/
IPP-02619/2021-2022/14043

.| Address and e-mail of the liquidator, as registered

with the Board

10,0M SHANTICHS, PLOTNO. 8/10/12, RD
NO.4.SECTOR-11 ,NEW PANVEL-410206
E-Mail : rosonkar1603@gmail.com

Mob. No. 7874447169

.| Address and e-mailto be used for correspondence

with the liquidator

Office No.25, 3rd floor, 146-B, chikhal house |

princess street, kalbadevi, Mumbai-400002
palavi.liquidation@gmail.com /
rosonkar1603@gmail.com

1.

Last date for submission of claims

30DAYS FROMDATE OF PUBLICATION |

07.08.2023

SN.| PARTICULARS DETAILS
rower/Mortgagor), 3. Mr. Gitesh Babulal Bhanushali (Guarantor) & 4. Mr. Kailash Shankarlal
1.[ Name ofoorporatg debtor PALAVIDEALERS PVT.LTD. Bl hali (Guarantor).
2.| Date ofincorporation of corporate debtor 03.02.2007 - -
1. Subsfituted by No. IBBI/2018-19/GN/REG037 DESCRIPTION Lot 1:- Shop No. 1, Ground Floor, area admeasuring about 356.39 Sq.ft Built-
; Y No- ’ OF SECURED up area (33.11 sq. mtrs), in the building known as “KANA" G RESIDENCY”,
dated 22-10-2018 (w.e.f. 22-10-2018)
- S - PROPERTY: situated at Plot No. A/54, Sector 16, Ulwe, Taluka Panvel, Dist. Raigad, Navi
3.| Authority under which corporate debtoris Mumbai,
incorporated! registered RoC-Mumbai Lot 2:- Shop No.3, Ground Floor,area admeasuring about 398.37 Sq.ft Built-
4.| Corporate Identity No./Limited Liability up area (37.01 sqmtrs), in the building known as “KANA' G RESIDENCY”, sit-
Identification No. of corporate debtor U51109MH2007PTC251232 uated at Plot No. A 54, Sector 16,Ulwe, Taluka Panvel, Dist. Raigad, Navi
5.| Address of the registered office and principal office | GREAT SOCIALBUILDING , 2ND FLOOR, 60 Mumbai.
(ifany) of corporate debtor SIR PMROAD, MUMBAI, MAHARASHTRA- | | SECURED DEBT: |Rs.1,75,59,197/-(Rupees One Crore Seventy Five Lakh Fifty Nine Thousand
400001 One Hundred Ninety Seven Only) as on 30.11.2024 and further interest and
6. Date of closure of Insolvency Resolution Process | 16.07.2024 other costs thereon.

Notice is hereby given that the National Company Law Tribunal , MUMBAI Bench has ordered he
commencement of liquidation of the PALAVI DEALERS PVT. LTD. ON 27,11,2024 The stakeholder: of
PALAVI DEALERS PVT. LTD. are hereby called upon to submit their claims with proof on or bef re
07.01.2025/ 30 DAYS FROM THE DATE OF PUBLICATION OF FORM B, to the liquidator at the addr ss
mentioned against item No. 10. The financial creditors shall submit their claims with proof by electronic me: ns
only.All other creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.. -S3-
For PALAVI DEALERS PVT. LTD.. ( IN LIQUIDATIOLI!)
UMESH BALARAM SONKAR, liquidatc r
IBBI/IPA-001/IPP-02619/2021-2022/1404 3
AFA valid up to 30.06.202.3
-

Date : 08.12.2024
Place :Mumbai

Reserve Price Lot 1:- Rs.26,00,000/- (Rupees Twenty Six Lakh Only)

Lot 2:- Rs.30,00,000/- (Rupees Thirty Lakh Only)

Lot 1:- Rs.2,60,000/- (Rupees Two Lakh Sixty Thousand only)
Lot 2:- Rs. 3,00,000/-(Rupees Three Lakh only)

DATE & AND TIME| Lot 1:- 23.12.2024, 04 pm to 05 pm.

OF INSPECTION | Lot 2:- 23.12.2024, 04 pm to 05 pm.

EMD

LAST DATE AND

TIME FOR BID 08.01.2025 on or before 5.00 p.m.

SUBMISSION:

FOR E-AUCTION-  [E-Auction/Bidding through website (https://sarfaesi.auctiontiger.net) on

DATE: TIME: PLACE:{09.01.2025 from 01:00 pm to 02:00 pm at Mumbai

CONTACT: EMAIL: sapna.desai@cfmarc.in and chiranjib.m@cfmarc.in
CONTACT NO: 022-40055280/8879890250/ 8655623692
Encumbrances if any: Not known to the secured creditor .
For detailed terms & conditions of the sale, please refer to the link provided in Secured Creditors
website i.e. https:/fwww.cfmarc.in for detailed terms & conditions of e-auction/sale of respective
properties and other details before submitting their bids for taking part in the e-auction. Bidders
may also visit the website https://sarfaesi.auctiontiger.net or contact service provider M/s E-Pro-
curement Technologies Limited, Bidder Support Nos.: 9978591888, 9265562821,079-
61200594/598/568/587/538;email: support@auctiontiger.net, ramprasad@auctiontiger.net,
Mr. Ram Sharma - Contact No. +91 9978591888.
All of the Secured Properties shall at the discretion of the Authorized Officer/Secured Creditor be sold
through any of the modes as prescribed under Rule 8(5) of Security Interest (Enforcement) Rule, 2002.
Sd/- Ms. Sapana Desai
Authorised Officer
CFM Asset Reconstruction Pvt. Ltd.
(Acting as trustee of CFMARC Trust - 1 GPPSB)

Date: 08-12-2024
Place: Mumbai

CNRB0002360 on or deposited in E-Wallet of M/s PSB Alliance Private Limited (https://baanknet.in) portal directly or by generating
the Challan therein to deposit the EMD. Details of EMD and other documents to be submitted to service provider on or before below
Mentioned in Table. Date of inspection of properties is below Mentioned in Table with prior appointment with Authorized Officer.

E-auction Date is 27.12.2024 & Last date of submission of Bid / EMD / Request letter for participation is 26.12.2024 before 5.00 p. m.

$r. No. Name of the Borrowers 0“:?;2::;"9 Description of the Properties Reserve Price Eargisptol\:;:ney
+M/s. MK2 Technologies %(;212;3?&%2?-
Limited (Borrower) Cronl'es Twelve Land bearing Gut No. 2, Hissa No. 9, Admeasuring
+Mr. Nishith Dinesh Shah Lakhs Eight 18000 Sq. Mtrs., Village : Mauje Dharni, Taluka
(Guarantor) Thousand Fift Khalapur, District Raigad-410202 Owned M/s.
+M/s. Kairav Management ) Y Signature City Reality Pvt. Ltd.
Consultancy P. Ltd Five Only @ Bounded by :
1 . ) ”| exchange rate oo . < 3,20,00,000/4 ¥ 32,00,000/
India, of 1US$ = 75.62 *On the East by : Gut No. 2/6;
+M/s.  Signature City INR) & Furth;ar e On the West by : Gut No. 2/10 & 2/12.
Reality Pvt. Ltd. (Mortgagor interest & other eOn the North by : Gut No. 3 &4
& Guarantor) charges from *On the South by : Gut 1 & Gaothan
+«Mr Rahul Rajkumar » (Property is not Demarcated)
13.07.2020
Pathak (Guarantor) o
nwards.
Gala No. A/3, Ground Floor, Standard House,
Village : Piparia Amli, S. No. 66/01, Dhanudyog
Sankari Sangh Ltd., Silvassa-396 230, Dadra and
2 Nagar Haveli. Admeasuring 1750 Sq. Ft. in the 388,70,000/1 X 8,87,000/1
name of M/s. Kavita Tex O Chem (Propritor Smt.
|| Parijat V. Gajarmal)
4 : - -
Gala No. 102, 1¢t floor, B wing, Electronic Industrial
. (1:;0‘_"::2’2‘:2;2‘: Estate, Village : Piparia AMIi, Silvasa, Area : 834| o000 000 | 50000
+M/s. Kavita Auxiliaries 3 8 Sq. Ft. in the name of of M/s. Kavita Tex O Chem Y "
Pvt. Ltd. (Borrower) ng‘)‘(r_:_':g:s:':;y (Propritor Smt. Parijat V. Gajarmal)
*Mr. Vishvas R. Gajramal Five Hundred |Gala 111 B 1% Floor, S. No. 126P, Electronic Indl.
4 | (Director [ Guarantor I £ Nine & [Estate, Amli Silvasa, adm. : 834 Sq. Ft. in the name | ¥ 33,70,000/ % 3,37,000
|| Mortgagor), Paisa Eight |of Vishvas R. Gajarmal.
*grg Pfrijat (D.Visthwasl Only)ason |Flat No. 202, 2% Floor, Parishram Aprtment
ajarma irector Building, Plot No. 2, Samarvarni Silvasa, Khanvel
¥ | Guarantor  Mortgagor), 22024 P | oad, Dadar Nagar Haveli, Area : 1485 Sq. Ft. In| < 0:00.000-{ ¥ 6,00,000/
| and cost from |the name of Vishvas R. Gajarmal
01.12.2024. |[Flat No. 201, 2™ Floor, Plot No. 2, S. No. 6/1p,
6 Samarvarni Silvasa, Admeasuring : 2000 Sq. Ft.| ¥81,00,000/{ < 8,10,000/
| in the name of Vishvas R. Gajarmal.
EMT of Flat No. 303, 3 Floor, E Bldg., Padmavati
Vihar, S. No. 19/2/2, Dadra & Nagar Hauveli,
' Admeasuring : 1150 Sq. Ft. Silvasa in the name of ¥42,50,0004 % 4,25,000/1
Vishvas R. Gajarmal.

For detailed terms and conditions of the sale, please refer the link “E-Auction”
(www.canarabank.com) or may contact Dr. Seema Somkuwar, Authorised Officer,
Mumbai (Ph. No.: (022) 2206 5425 / 30 / Mob. No. 8655963489), or Mrs.
9413641701), E-mail id

(support.ebkray@psballiance.com), Website : https://ebkray.in

: 06.12.2024 / 05.12.2024
: Mumbai

Date
Place

provided in Canara Bank’s website
Canara Bank, ARM |
Rinkita Sodani,
cb2360@canarabank.com during Office Hours on any working day or the service provide
M/s. PSB Alliance (Ebkray), Unit 1, 3% Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai-400 037,
Contact Person Mr. Dharmesh Asher, Mob. 9892219848, (avp.projectmanager2@psballiance.com), Help desk No. 8291220220,

Canara Bank, ARM-I BRANCH

Branch,
Officer (Mob. No.

Sd/-
Authorised Officer
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PUBLIC NOTICE
Chhabildas & Sons (HUF) are the
members of Highland Park CHS Ltd.,
Link Road, Lokhandwala Complex,
Andheri (W), Mumbai — 400 053 (in
short referred to as “Society”), holding
Flat No. A/501 and 5 shares bearing Share
Certificate No. 33, Dist. Nos. 161 165.

Chhabildas Agarwal (HUF) has informed
the Society that M/s. Chhabildas & Sons
(HUF) is trade name of “Chhabildas
Agarwal (HUF)” and has sent ITR -4 for
Assessment Year 2008-09 of Chhabildas
Agarwal (HUF) which clearly records
trade name as Chhabildas & Sons (HUF).
It is stated by them that inadvertently in
Purchase Agreement dated 3" December
1985 their name is mentioned as
“Chhabildas & Sons (HUF)” instead of
correctname “Chhabildas Agarwal (HUF)”.
They have requested the Society to
rectify the same and to show their name
as “Chhabildas Agarwal (HUF)” in
membership register and Share
Certificate, and issue maintenance bills
in name of Chhabildas Agarwal (HUF).
The Society calls for claims, demands,
and objection to rectify and show name
of Chhabildas Agarwal (HUF) in place of
Chhabildas & Sons (HUF). The claims,
demands, and/or objection to be sent at
the below mentioned address within 15
daystime.
Dated: 04/01/2025
Sd/-
The Hon. Secretary,
Highland Park CHS Ltd.,
Link Road, Lokhandwala Complex,
Andheri (W), Mumbai - 400 053.

Public Notice

Original of document named “Letter
of Award” dated 17.03.2008
executed by erstwhile ING Vysya
Bank (now known as Kotak Mahindra
Bank Ltd.) in favour of Sembawang
Infrastructure (India) Private Ltd. has
been missing and not traceable in the
records of Kotak Mahindra Bank Ltd.
If anybody finds the same, please
contact: Mr. Prashant Joshi,
9833867740, Kotak Infiniti, 5th Floor-
Zone |l, Building 21, Infinity Park,
General AK Vaidya Marg, Malad (E)
Mumbai 400097 and returniit.”
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PUBLIC NOTICE

Notice is hereby given that, our client
Mrs. Hansa Anand Naik is the sole
and absolutely entitled A 3 to Flat No.
7 on the 2nd Floor in the building
known as “Jaykar Smruti Co-
operative Housing Society
Limited”, being and situated at off
Aarey Road, Goregoan (West)
Bombay 400 062, on freehold basis
together with all rights and privileges
appertaining thereto free from all
encumbrances, litigations,
mortgages, liens and claims.
Originally Smt. SushilaBen Manharlal
Kinkhabwala had acquired the
aforementioned FlatNo.7; vide an
Agreement for Sale dated
10/06/1970, subsequently Smt.
SushilaBen Manharlal Kinkhabwala
has transferred her rights in the
aforementioned Flat No.7 in favor of
our client vide an Agreement dated
10/08/1981.

Notice is also given that Mrs. Hansa
A. Naik has lost both the
aforementioned original
Agreements date 10/06/1970 and
10/08/1981, and our client has lodged
Complaint with respect to loss of
Agreements in the Goregoan Police
Station, Mumbai under serial no.
152522-2024.

The finder/s of the aforesaid lost
Agreements is hereby advised to
contact and handover the documents
immediately to the undersigned at the
below mentioned address, and if any
type of dealing or third party right has
been created or made by any person
through the said agreements, in
respect of the said Flat is illegal and
notbinding on our client.

TAKE FURTHER NOTICE that any
person or persons having any
objection to the aforementioned
Agreements of the aforesaid Flat, or
any claim by way of inheritance,
succession, bequest, sale exchange,
arrangement, gift lease, license,
tenancy, mortgage charge, lien, trust,
maintenance, easement,
development agreement, joint
venture, partnership or otherwise is
hereby called upon to lodge/send
objection/s and/or claim/s in writing
together with documentary proof
thereof to the undersigned at the
address mentioned below within 15
days of the publication of this public
notice. If no objection/s or claim/s
is/are received within the aforesaid
period, the claim or objection if any,
shall be deemed to have been waived
forallintents and purposes.

M/s. One Point Legal Solutions,
Advocate High Court,

A2/302, Laram Centre,

Opp. Railway Station,

Andheri (W), Mumbai-400 058.
Place: Mumbai

Date: 04/01/2025

PUBLIC NOTICE

This is to inform the public at large that
Mr.Syed Ahsan Askari Abedi, owner of
Shop No.4, adm 254 sqft. (carpet) Ground
Floor, “A” wing, “Holy-view Co-operative
Housing Society Limited” Situated at 64
& 52 /76 J.B.Shah Marg, 1st Chinch Bunder
Road, Khadak, Mumbai-400009, has lost
and/or misplaced the following original
documents of Shop No.4, (i) Agreement
dated 15th December 2005, duly registered
with Sub Registrar office Mumbai, Between
Mr.Jehangir Mohamedali Bhagat and Mrs.
Karima Jehangir Bhagat and Mrs.Nazma
Firoz Lakdawala. (ii) Deed of Transfer
Dated 19th June 2010, duly Registered with
Sub-Registrar under Sr.No.BBE-1/4635 of
2010 between Mrs.Nazma Firoz Lakdawala
& Mr.Syed Ahsan Askari Abedi (iii) Original
Share Certificate of Holy View Co-op.Housing
Society Limited certificate Bearing No.006
In respect of five share bearing Distinctive
No.26 to 30 (both inclusive) issued by society.
Mr. Syed Ahsan Askari Abedi has made Lost
Report No.158172 0f 2024 on 31-12-2024 with
Dongri Police Station. If any person/s found
the aforesaid documents or any of them, are
hereby requested to hand over to the above
named person at the below given address.
Date:4-1-2025, Place: Mumbai.
Mr.Syed Ahsan Askari Abedi
Room No. 23/24, 2nd Floor,
Ramzanali Building, Samuel-
Street, Dongri, Mumbai-400009.

PUBLIC NOTICE

Our clients (i) Mrs.Sadaf Imran
Khan & (ii) Mr. Imran Igbal Khan
intends to purchase and/or acquire the
ownership right of Commercial Shop
No.4, adm 254 sq.ft. (carpet) on the
Ground Floor, “A” wing “Holy-view
Co-Op Housing Society Limited”
situate at 64 & 52 /76 J.B.Shah Marg,
1st Chinchbunder Road, Khadak,
Mumbai-400009 “More particularly
set out in the schedule hereunder”
from Mr.Syed Ahsan Askari Abedi
being absolute owner thereof.

Any and all persons claiming an
interest in the said Shop or any part
thereof by way of sale, gift, lease,
inheritance, exchange, mortgage,
charge, lien, trust, possession,
easement, attachment or otherwise
howsoever are hereby required to
make the same known, in writing
alongwith documentary proof thereto,
to the undersigned, within 15 (Fifteen)
days from the date hereof, failing
which, the claim of such person(s)
will be deemed to have been waived
and/or abandoned.

SCHEDULE OF PROPERTY:
Shop No.4, adm.254 sq.ft.carpet
area, on the Ground Floor,“A”wing
“Holy-View Co-Op.Housing Society
Limited” Situate at 64 & 52/76,J.B.
Shah Marg, 1st Chinch Bunder Road,
Khadak, Mumbai-9, together with
Five Share of Rs.50/- each bearing
Dist No.26 to 30 (both inclusive)
under Certificate No.006, having C.S.
No.1679 of Mandyvi Division.
Date:4-1-2025, Place: Mumbai.

Sd/- Sajjad H.Patel-Patel Associates
Advocates & Legal consultants,
Office No.4/5,Grd. Floor, 40,
E.M.M.Road, Khadak, Mumbai-9.
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No.B/002, Krishna Maya
Building, Krishna Mandir CHS
Ltd, EC-84, Evershine City, Vasai
East, District Palghar-401 208.
This property is occupied by
brother of the Deceased and
does not fetch any rent
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